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public distribution system for the last 
5 years. 1 t is proposed this year to 
supplement this effort by marketing 
limited. quantities of imported edible 
oils in small consumer packs on an 
experimental basis. T he sale is being 
organi ed by l\·1/s. Ganesh Flour 
Mills Co. Ltd., a company, under 
Government of lndia management 
through Super Bazars and Coopera-
tive Societies. This is expected to 
improve availability of edible oils 
packed in tins to the consumers at 
reasonable prices. 

Programmes of Preserving and 
Replanting of Trees 

*120. SHRlCAlTTA MAHATA: 
Will the Minister of AGRICUL-
TURE be pleased to state : 

(a) whether it is a fact that the 
programme of preserving and 
replanting of trees is being imple-
mented by all the States in the 
country ; 

(b) if so, the details thereof ; 
and 

(c) if not, the name of those 
States which are not implementing 
this programme and what steps 
Government propose to take to 
ensure that the programme is 
implemented properly ? 

THE MINIS R OF AGRI-
CULTURE AND RURAL DE-
VELOPM EN T AND CIVIL 
SUPPLI ES (RAO BIRENDRA 
SINGH): (a) . Yes, Sir. 

(b) For pre erving the trees in 
the forest , the States/ UTs have 
provided an amount of Rs. 1981.23 
lakhs during the Sixth Five Year 
Plan for employing protective staff 
and for provi ·ing them with vehicles 
and equipment like arms, walky-
talkies etc . Mobile squads are also 
set up for this purpo e. Protection 
of forests is the normal duty of the 
Forest Departments and is carried 
out as a non-plan activity also. 

As regards replanting programme, 
plantations over 21.28 lakh ha. 
have been ra ised UJ..>to the year 
1979-80 in the forest areas in the 
country. A fur ther area of 6.24 lakh 
ha. is proposed to be planted during 
the Sixth Plan with an outlay of 
Rs. 100.31 crores . In addition, 
under the Social Forestry programme 
an area of 14.29 lakh ha . has been 
planted u pto 1979-80 and it is pro-
posed to plant 15.23 lakhs ha. 
duri ng the Sixth Plan with an outlay 
of Rs . 351.88 crorers. 

(c) Question does not arise. 

Amendment to Land Ceiling Act 

*121. SHRl D.M. PUTTE 
GOWDA: 

SHRI M. V. CHANDRA-
SHEKARA 
MURT HY; 

Will the Minister of WORKS 
AND HOUSING be pleased to state: 

(a) whether it is a fact that there 
is a pro po al to amend the Urban 
Land (Ceiling and Regulation) Act, 
1976; 

(b) it. so , details thereof ; 

(c) what are the changes likely to 
be made ; and 

(cl) how it is proposed to arre~t 
the unwarranted increase in and 
prices ? 

THE MINISTER Of PARLIA-
MENTARY AFFAIRS AND 
WORKS AND HOUSING (SHRI 
BIUSHMA NARAJN SINGH) : 
(a) to (c). T he Government of India 
is actively considering tl1e question 
of amendments to the Urban Land 
(Ceiling and Regulation) Act, ] 976. 
It is not in public interest to discus& 
the details at this stage, 




